145 Written Answers

tfniE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER/AATTTT( tfft faSKT “rWT S 3<TRefi
(SHRI BAUNATH KI/REEL): (a) Yes, Sir.
Gwalior Division is being initially connected
to Shivpuri Division by a 130 KM long 132
KV transmission line from Gwalior to
Pichhore in Shivpuri District. This line is
under construction and is scheduled for com-
pletion in September, 1971. Madhya Pradesh
Government have sanctioned the further ex-
tension of this line from Pichhore to Bhopal.

The completion of the above link will
enable the area lying between Gwalior and
Bhopal to utilise the power available from
the hydro electric power projecls in the
Chambal Valley and Matatila (in Uttar
Pradesh) as well as from the thermal projects
at Satpura, Korba and Amarkantak.

(b) In view of (a) above, further schemes
are not presently required.]

wnfae-rgT w1ga a¥ I mifaat w
HEA W GEATAT ®T ATC-ATT AT

412. %t Ao Fo NAAAAFT :
¥ WAY Ag TAT FT FAT FA

1

(%) #ar ag w4 g fa mrfere-wimge
AT 919 T 18 9¢ IF-mfedt 1 UF
FC aTfAd} &1 TFF T gHEAM ITEAT
g1 T E;

(=) v & gzad  wufea qoer
SAEST HYT G HIHTT & GEAN F a9
#1 afeorm 8 &

() @ st & A F fa war
FraaTar #r 75 g 7

*[FREQUENT INCIDENTS OF LOOTING OF RAILWAY
PASSENGERS ON GWALIOR-SHEOPUR LINE

412. SHRI N. K. SHEJWALKAR: Will
the Minister of RAILWAYS/A** ifcft be
pleased to state:

(a) whether it is a fact that incidents of
stopping and looting of passengers travelling
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on trains on the Gwalior-Sheopur narrow
gauge line frequently take place;

(b) whether these incidents are the result
of absence of proper securily arrangements
and co-operation from the State Govern-
ment; and

(c) what steps have been taken to stop
such incidents?]
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fIITHE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS (o warera
FEEAT (SHRI MOHD. SHAF'T QURESHI1):
(a) No.
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TOENERATION OF POWER FROM UNDERGROUND
Hor Warer

413, SHEL B N, MANDAL: Will the
Minisier of IRRIGATION AND POWLER

m L ied Fﬂ'!ﬂ WAt be pleased w state:

(1) whether there is any proposal under
Giovernment’s consideration to utilise under-
ground hot water for generating power; and

(b)Y i sy the details thereof?)
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t[ ]English translation.



